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Increase in s are of D. .C. 

•122. SHRI HANNAN MUL-
LAH: 

SHRI AMAR ROY 
PRADHAN: 

\iVill the Minister of SHIPPING 
AND TRANSPORT be pleased 
to state: 

(a) whether Government pro-
pose to increase the bus f3:_res ?f 
Delhi T ransp r t Corporation in 
order to cbver its mounting  losses 

(b) so, whether Government 
have rnade a n y in-depth study of 
the reasons for con5istan t loss to the 
Corporation ; 

( c) if so, the details of the said 
study; and 

(d) if not, whether the Govern-
ment propose any such in-depth 
study ? 

THE MINISTER OF STATE 
I N THE MINIST RY OF HIP-
PI G AND TRANSPORT (SHRI 
SITA RAM KESARI ) : (a ) The 
q u stion of incr ase i!1 bus. fares of 
D .T.C. is under consideration of the 
Governm n t . 

(b) and ( c) The financial  posi-
tion of the D.T .C. is under almost 
constant review a t  various levels. 
The m ain reasons for the consistant 
1 ss to the Corporation are broadly 
the continuous incr ease in the prices 
of fuel and other inputs like chassis, 
tyres and betted es etc., increased 
expenditure for payment of D.A. 
instalments and the low fare struc-
tuTe. 

( d) Does not arise. 

Paper Leackage from Delhi Uni-
versity Examination Branch 

n~ . SHRI SANAT ~~M  
MANUAL : Will the M1n1ster of 
EDUCATION AND CULTURE 
b e pleased to state : 

(a) whether the Examination 
Branch of the Delhi University has 
recently been indicted of scandals 
of pa per leakage and smuggling 
out of answer books fr om its con-
fidential cells ; and 

(b) if so, what steps have been 
or are being taken to overhaul the 
working and entire set-up of the· 
Examination Branch and restore 
confidence in th student community? 

THE MINISTER OF STATE 
OF THE MINISTRIES OF EDU--
CATION AND CULTURE AND 
SOCIAL WELFAR E (SHRIMATI 
SHEILA KAUL) : (a) According to 
information furnished by the Uni-· 
versity of D elhi som students had 
applied fi r r echecking 
th·<r answer books of the 1981-
examina ti on. Durin g the course  of 
re-ch eking, it was found that in 
three cases, ome of the answers 
con L in  d in the answer books were 
not evaluated. The examiners were, 
therefore, asked to re-e1valua te the· 
answer books. When the papers. 
were r  ferred to them, they raised 
doubts in each ca e tha t the answers/ 
porti 1s referr ~ ~ r evalua~ion were 
not in the orw1onal scrip ts and 
mighthave b n inserted subsequent-
ly. After preliminary enquiry, the 
U n iversity issued sh w-cause notices 
to the three students askin g them  to 
expla in h ow they got the answers 
inserted in the answer books at a 
later stage. One of the students-. 
adm1tted that he had done a '"'rrongful · 
act and made allegations of irre-
gularities in evaluation. As _the stu-" 
dent concerned failed to g1ve any 
specific instance in support of h~s 

allegations in spite of the _oppo_rtun1-
ties given to him, the University de-
cided to hand over the matter to the 
Central Bureau of Investigation for 
detailed enquiry. The investigation 
is in progress. 

(b) The question of tak!ng any 
steps to overhaul the workmg and 
the set-up ofthe_Exax:Dnation Branch ~ 
if warranted will ans enly after 1he 
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report of the enquiry has en 
received and ~nsidered. 
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Switch-over to 10 Plus 2 System 
by States 

I  I 40. SI-IRI NA VIN RA\ ANT : 
Will the Minister of EDUCATION 
AND CULTURE b e pl a  ed  t o 
sta t  : 

(a) whether it is a fact that some 
of th States have not switch d 
over to 10 plus 2 system of education, 
so far; 

(b) if so, the names of such 
States ; and 

(c) what are the r asons there-
for and by when th is systen1 of edu-
cation will be implemented in 
these States ? 
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THE :rvilNISTER OF ST TE 
IN THE MINISTRIES OF EDU-
CATION AND CULTURE ANr 
SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL): (a) 
Yes, Sir. 

(b) Haryana, Himachal Prad sh,. 
Madhya Pradrsh, M ghalaya, 
Punjab, R aj sthan, Uttar Prad sh,, 
and Mizoram. 

(c) The reasons for th d  lay in 
the introduction of th n w sy t m 
of scho I  education, as convey d. 
by these ta t s, ar  : non-availa-
bility of trained t ach rs ; Jack of 
prop r laboratori s and equipment; 
paucity offund<:1; and, othe r adminis-
trative difficulties. 

The Confrrenc of Education 
Ministers, held in June, 1981, inter 
alia recomm('nded that "Sta t s/UTs 
which have not yet switched ov r 
to this p~ttcrn should do so without 
any further loss of time." 

Construction of Trichur-Guruva-
yur-Kuttipuram-Railway Line 

114r. SHRI 
HI THAD AS AN 
the Minister of 
pl as d to state : 

A. N •ELALO-
NADAR : Will 
RAILWAYS be 

(a ) what are  t h steps tak('n by 
th Gov rn1ucnt £ r th construction 
of Trich ur-Guruva yur-Kuttipura m 
railwayli:(le; and 

(b) when the construction of the 
above line is expected to be started ? 

THE DEPUTY MINISTER 
IN THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-
MENT OF PARLIAMENTARY 
AFFAIRS (SHRI !\1ALLIKAR-
JUN) : (a) A surv y for construction 
of Kuttipuram-Guruvayur-Trichur 
line has b  n completed. 




